Mational Company Law Tribunal
Allahabad Bench
Allahabad
CP MNo. 121{ND)/2012

ATTENDAMNCE-CUM-ORDER SHEE OF THE HEARING OF ALLAHABAD
BENCH OF THE NATIONAL COMP 1|r LAW TRIBUNAL ON 07.12.2016.

NAME OF THE COMPANY: Mr, Shqadul Vikram Gupta

M/s Bll’;ar Samachar Patra Pvt. Ltd.

SECTION OF THE COMPANIES ACT! u/s 397/398 of Companies Act, 1956.

|
5l. No. Name Desimtinn Representation Siﬂrﬁture
1. bv.ﬁnmﬂh Tonwald SHA Pabkoner. ~

—hbe
5. ASPISH KR LRIV #{\wmf &A{Iﬂpm

Order dated 07.12.2016

CP No. 121 (ND)/2012 Mr. éﬁ radul Vikrant Gupta Vs, M/s
Biliar Samachar I@?.rra Pt Lid,

Let both the matters be caf!ed with CP 106,107 & 108,
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Dated 07.12.20186



